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MR. CHAIRMAN : The House stands
adjourned till 2-30 p.M. -

The House then adjourned for
lunch at fourteen minutes past
one of the clock.

!

The House reassembled after lunch at
half-past two of the clock, TaeE DEePUTY
CHAIRMAN in the Chair.

RESOLUTION RE DIVERSION OF
THE BULK OF FOURTH PLAN
FUNDS TO THE PROMOTION OF
PROSPERITY OF VILLAGES—contd.

SHRI B. T. KEMPARAJ (Mysore) :
Madam Deputy Chairman, the Reso-
lution reads thus :

“This House is of opinion that Gov-
ernment  should modify the Fourth
Five Year Plan so as to devote the bulk
of the funds available to the promotion
of the prosperity of the villages and the
village population of India. .. ”

THE DEPUTY CHAIRMAN : Are
you reading the Resolution ? You do not
have to read the Resolution. I do not
think you can read the Resolution now.
Please give your comments if you have

any.
SHRI B. T. KEMPARAJ : Madam,
it is a well known fact that the country

is formulating the Fourth Five Year Plan.
It is also a fact that it is necessary as the
Resolution  contemplates,  that rural
development and rural progress has to be
taken as a primary factor. We have com-
pleted three Five Year Plans. So far these
three Plans have contemplated the deve-
lopment of productive industries and
also agriculture. During these Plans
so far as productive industries are con-
cerned, collaborations with foreign coun-
tries has been taken and big industries
have been started and they have been yield-
ing good pioduction. But now the pros-
perity of the villages and the village popu-
lation of Tndia is the main problem and

it is very important for considera‘ion.
Unless the Indian economy, its rural
economy, is given special impetus and

unless rural progress is taken up seriously,
ven though three Five Year Plans have
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already been completed, this method of
planning  will unever improve the eco-
nomic position of the rural population.
Madam, it is a well-known fact that
India consists of seven lakhs of villages.
If these villages were to be developed,
if the village population were to be given
special  consideration for its progress,
itis necessary for us to think that planning
must be done in such a way that it ensures
their economic, educational and industrial
progress. I mean to say that education
is the first criterion. Education must be
made compulsory. We have got  Article
45 of the Indian Constitution which says
that there must be compulsory education
for children of school-going age between
7 and 14.

It is also contemplated that free edu-
cation must be imparted to the children.
As far as the provisions of the Article are
concerned, they are there. But in how
many cases has education been made
compulsory for children ? It is necessary,
therefore, that the children must be made
to go comupulsorily to the school and they
must be given free education.

Then, Madam, as regards rural com-
munications, the Government has been
spending lots of amounts; but the method of
work thatis followed is very inconvenient,
and it is not progressing properly.
Whenever work on rural communication
or on road is taken up, the method they
follow is that one-fourth of the amount
is to be made good by the village and the
village people have to 1ender shram dan
of their labour. How many people are
there to come forward to render services
in that way ? Thatis why thereis a handi-
cap in the development of roads. There-
fore, itis essential that road communica-
tion should be made a primary factor in
the Plan.

Then, Madam, we have Spent nearly
20 years after independence. Even today
we still find the necessity for drinking
wells in villages. Ttis said in Russia they
are capable of getting water even under-
neath the Caucasus area. While such
being the case with them, we are
finding it very hard to get water. Itis a
well-known fact that nothing prevents us
from having tube-wells. Wherever it is
necessary and wherever water is not found
sufficiently, there it is advisable to have
tube-wells about which the framers of the
Plan may think about seriously. Housing
is a serious problem because in the villages
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most of the labourers are very poor and
they cannot have sufficient space to live
in. The hutis very insufficient to give
accommodation to their cattle, sheep,
children, and their entire families. They
have to live in a small congested hut. If
this condition continues in the villages,
it will only mean that the plans are not
formulated in such a way as to improve
the ot of the poorer classes in the villages.
Now we have ths cooperative societies in
the villages but because of the way in
which these work, the farmers are not
helped much. Only some influential per-
sons in the society will have the benefits
and as far as the poor people are con-
cerned, they do not have any major eco-
nomic benefit that is meant for them.
Therefore this comprehensive Resolution
is very necessary in the interests of the
rural development and rural economy. The
Plan has to be formulated to provide
rural education also. Certain amouunts
have been spent on big industries, on the
development of cities and the city im-
provements. Now it is necessary to give
greater attention to rural development
and cottage industries in the villages.
Though we have the Khadi and Village
Industries Board, their work has not been
extended to the villages. The village in-
dustries are being started near the cities and
big industries are also started there.
If you go to big cities, within a range of
20 miles we see big industries coming up
and as a result the village people come
to live in the nzarby cities and thereby
slums are created there. To avoid these
complications it is necessary that more
and more facilities should be given to the
villages so that they may not think that
city life is a luxurious life, where they will
get their livelihood. Such ideas have to be
removed from the minds of the villagers.
Therefore it is necessary that the framers
of the Fourth Five Year Plan should
think of allotting more and more funds
for the development of the villages.

SHRI G. R. PATIL (Maharashtra) :
I welcome the Resolution which has been
brought forward before this august House
by Mr. Ruthnaswamy. In fact the Fourth
Plan has not so far been formulated and
this House will have an opportunity to
discuss it but now an opportunity has
been given by Mr. Ruthnaswamy whereby
the attention of the Government is being
drawn to the apathetic conditions pre-
vailing in the villages of this country.
In fact what Mr. Ruthnaswamy has
stated in his Resolution is accepted by
everybady. If we look at the Plans it will
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be seen that though emphasis was given
on the development of agriculture, still
it can be seen that  during the First and
the Third Plans particularly agriculture
was neglected. We have to import food-
grains from abroad to a considerable extent
and crores are being spent on the import
of foodgrains. Everybody knows that 75
to 8o per cent. of the people of this country
live in the villages. I need not narrate
their number but what is the plight of
those villages ? Barring a few affluent
farmers, it will be seen that even after
20 years of independence whatever has
been done for the uplift and prosperity
of the villages of this country has proved
to be very short and therefore, I would
urge on the Government to sce that more
and more funds are allotted for the deve-
lopment and prosperity of the villages.

As far as the Fourth Plan is concerned
a considerable part of it should be directed
to the villages and funds should be so
allocated as to benefit the villages which
form the backbone of this country. I may
point out that even after 20 years, while
we are celebrating Mahatma Gandhi’s
Birth Centenary this year, it is most
unfortunate that the dream of the Father
of the Nation has not yet been fulfilled
even in regard to drinking water avail-
ability in the villages. Therefore, in this
year, as the hon. Deputy Prime Minister
has also stated, as we are celebrating
Mabatma Gandhi’s Biith Centenary it is
the wish of the Government and also the
people that at least the basic necessity
of drinking water should be mads avail-
able to the villages. I know that there are
thousands of villages where even to-day
people have to go for miles to get a bucket
of water and if this is the state of affairs,
how can we say that we are changing the
face of the rural areas in this country.
I personally feel that so much has yet to
be done. In fact, in the Second and the
Third Plan emphasis was given on in-
dustrialisation of this country and we have
forgotten that unless agricultural pro-
duction of this country is  increased,
there cannot be any success in the indus-
trialisation of this country. Now we have to
import raw materials from foreign countries
which we cowd produce in this country.
Efforts have not been made so far in this
direction. I talk about the cotton and jute
industries in which we could transform
many things and bring about a revolution
not only in the rural areas but also in the
urban areas. I talk about the green
revolution. And what is the green revo-
lution that is taking place ?
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SHRI DAHYABHAI V. PATEL circulated and it speaks of ‘‘Growth with

(Gujarat) : Only red revolution. stability”. It is quite all right, but we

expected that some such things as con-

SHRI G. R. PATIL : That may come
too. If we fail in the green revolution,
the country may have to face a red revo-
lution also as the hon. Dahyabhai Patel
says.

SHRI DAHYABHAI PATEL :
faced it already.

It bas

SHRI G. R, PATIL : Now today, in
the  morning, the hon. Minister for
Food and Agriculture stated that there
are some farmers who have not at all been
given any credit facilities. Even after
a period of twenty years it is a matter of
shame that we are not in a position to
meet their credit needs where the need
was the greatest and most justified. Even
the smallest possible needs of the deserving
agriculturists are not being properly met,
not to speak of adequately met. If this be
the state of affairs, how long is this state of
affairs going to continue ? If in this way
the state of affairs is to go on, I am quite
sure, Madam, whatever plans we may
formulate and discuss and try to imple-
ment them, they will never be successful
as long as the vilages, as long as parti-
cularly the villagers do not get any benefit
out of the plan funds. Therefore, Madam,
I feel deeply that the Government should
take a very serious view of this matter

agriculture being the backbone of the
country’s economy. Even today we get
more than 5o per cent of our national

income from agriculture. Yet, what is the
amount that is being spent for agriculture ?
It is a vary paltry sum, and as matters
stand today, the requirements of the agri-
culturists for inputs and all other things
have not at all been sypplied. On the

contrary, in the mnext year’s Budget
proposals, fertilizers are proposed to be
taxed. If this be the approach to agri-

culture I am sure, Madam, the green
revolution about which we talk so much
might be confined only to benefitting the
few affluent farmers of this country. And
if the majority of the farmers of this
country, if they continue to remain poor
because of their agticultural production
not going up for want of help by way of
credits and agricultural inputs to the
required extent, I am quite sure that
they may not feel very happy with the
situation in which they continue to re-
main. ‘Cherefore, Madam, it is higbh time
that more emphasis has to be on agri-
culture and the small farmers. The draft
of the Fourth Five Year Plan has been

templated now inthe draft Plan for the
upliftment  of the people living in the
villages should have heen done long back.
All the amenities required for life, made
available in the cities and towns, Lave not
yet been made available in most of the
villages taking into consideration also the
requirements of the agriculturists who
live in the villages. Even after twenty
years of independence and freedom, if the
peopie of this country, if particularly the
75 per cent of the people of this country liv-
ing in the villages are not in a position to
get all the amenities and all the facilities for
a happy life and for more agricultural pro-
duction, I am sure one has to come to this
conclusion that the planning, as far as the
prosperity of this country is concerned,
particularly as far as the prosperity of
rural India is concerned, has failed. There-
fore I urge upon the Government to see
that all the maladies that are existing
today are made to disappear because,
even today, although more irrigation
facilties have been provided, what about
the small farmers ? What about the mar-
ginal cultivators ? They are not getting
any long-term loans because they are not
in a position to surely repay the loans
taken by them. It is not their fault that
they have got small pieces of land, three
acres or five acres of land. When they
are so placed, if the Government is not
in a position to meet all their demands,
at least they should extend the term of
long-term  finance. Instead of making
them ten years and fifteen years you may
make them twenty-five years and thirty
years, as some foreign countries are doing.
I myself had been to the USA, and also
to Japan. While in the USA I made en-
quiries irom the co-operatives there and
I was really astonished when I was told
that long-trm finance was made available
for a period of thirty-five years or so.
Therefore the USA and other countries
are making rapid progress. But here we
are giving them for a period of ten years
and fifteen years, and if within that period
a farmer fails to repay, he becomes a
defaulter and in making good the default
he is made to lose whatever small pieces
of land he possessed. If this be the state
of affairs, where is the scopc for him,
where is the incentive for him to produce
more ? Take the case of Japan. In the
Second World War that country was
smashed to pieces. Yet, after the war was

over, since that time the country has



2701 Re diversion of bulk of

Fourth Plan funds

remarkably recovered, and a new Japan
has come up, as before. There also we
find small pieces of land being held by the
people there—one hectare and even half
a hectare. Even then they are producing
more than what we are doing here and it
is because the people there have been
working very hard all through. And here
also, Madam, I find that during the last
three or four years the people in the villages
have taken very seriously to agriculture.
But, unfortunately, the needs of the agri-
culturists are not being properly met.

As far as the setting up of industries
in the rural area is concerned, we always
talk of decentralisation of industries.
But where are the new Industries being
set up ? They are more and more being
set up in cities like Bombay or Calcutta
or Madras and in such places there is

concentration of all the industries. Long
back, even during the British regime,
Mahatma Gandhi once wrote and said

that every educated person should go
back to the village and work among and
wipe off the tears of the poor people.
Now, even if he wants to go back to his
village, what is there in the village?
In the villages there are groups and fac-

tions. There are not the civic amenities
available in cities and towns. Nothing is
made available there for a happy life,

and for a livelihood even to make both
ends meet.  Therefore nobody is pre-
pared to go back to his village although
we go on saying that industries should be
set up in the villages, that they should be
decentralised. Now we find that a new
technology in agriculture is also coming
up. Madam, as you know, there were the
carpenters, blacksmiths and artisans who
were working in the villages carrying on
in their traditional way and making some
implements. But now the days are chang-
ing. People are taking to the new agri-
cultural implements, to pump sets, to
electric motors, to oil engines, and so on.
Now, for the repairs of these things also
somebody is required. But nobody is
there who can do these repairs. So a
farmer has to go to a town, where again
he is exploited by the repairers. Why not
take some steps for some job orientation ?
If some such artisans are given s§me
training—the traditional blacksmiths and
so on—whereby instead of their traditional
knowledge they can gain some modern
technical knowledge, and thereafter they
can be wuseful to and make their liveli-
hood in the villages themselves without
shifting from their villages to the cities
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and towns for employment. As matters
stand at present, thousands of peoplc are
leaving their villages and going to some
cities for better employment or fuller em-
ployment. And there they are creating
problems of housing. They create slum

areas by living there. So many other
problems are being created by them by
their migrating from the villages to the

cities. It is high time that Government
took some steps, and at least in the coming
Fourth Plan they should make provision
to see that the artisans who are there
with their traditional knowledge, which
no longer pays them in the work they do,
in the implements they make, because of
the coming into existence of modern
implements and as a result the poor
demand for their impiements, are trained
in the modern knowledge relating to
their profession, trained in making the
modern implements, so that they could
at least earn a living. Now they
are not in a position to make their
living. Therefore I humbly submit to the
Government that some such steps should
be taken.

Then what about other things ? Though
we talk about providing the basic ameni-
ties and necessities of life to the people in
the villages, where are they in all the
villages ? We particularly talk about food,
clothing, housing, education, sanitation
and so on. We talk about these things,
But where are they ? They are conspi-
cuous by their absence in the villages,
We always talk about these things but
I myself know of so many primary health
centres where there are no doctors avail-
able, and it is because they are not pre-
pared to go to the villages in the absence
of the facilities that need to be there,
the minimum amenities that need to be
there for a comfortable living, It is no
good merely talking about these things.
As long as some such steps are not taken
by Government, Madam, it will be of
no use simply making a provision of funds
at random, and that too if it is not being
utilised in such a way as to make the
villagers feel that after all something is
being done for theur uplift atter the attain-
ment of independence of this country,
though more than two decades have passed
since the attainment ot independence and
freedom.

As far as the Thousing problem is
concerned. we know we are making some
provision for co-operative housing and
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[Shri G, R, Patil]
some such other housing in the urban
area. What about the rural area ? Mr.
Ruthnaswamy has rightly emphasised the
necessity and importance of undertaking
rural housing programmes. Of course it
will take many many years to execute all
the programmes and I know that there is
dearth of funds and resources also. If the
resources are not there we have to see
that the resources are created. At the
same time we see that we are diverting
our funds to the public sector under-
takings, where we have 1nvested crores of
rupees and yet are not geting any returns
from most of them. If this is the basic idea
behind the socialistic pattern of society,
if the idea is this sort of public unter-
takings, then at least why not increase
the excise duty and get more money
if the public sector is not going to function
properly ? It is perhaps because the
Government is not so keen as to make the
right  personnel, the right managing
directors, run the still loosing public sector
undertakings. I do not know and so I am
not going into the details of it, butitisa
fact that the Government and the country
are sustaining very huge losses on them.
During the last three Plan periods,
whatever resources were created, have
been locked up in the non-paying
public sector undertakings, and therefore
the country is not in a position to reap
the harvest that it expected to reap
at least after these last three five-year
plan periods. No doubt it is true, Ma-
dam, that a change is coming; at least
I am happy to hear from the Government
that agricultural production will increase
to such an extent that there will be no need
for imports from foreign countries. I wish
the Government target for this success.
Unless we stop these foreign imports of
foodgrains, I am afraid, whatever funds
are available for the country’s develop-
ment, we will be wasting them only on
mnporting foodgrains from abroad, and
on other imports which we can very well
produce here if we put in more efforts
and industry. Once again I thank you,
Madam, for giving me an opportunity
3 P.M, to participate in this very important
debate on this Resolution piloted by
Mr. Ruthnaswamy and once again I draw
he attention of the Government to take
necessary steps to see that all these basic
amemnities are provided. Although they may
not all be fulfilled in this Plan some steps
at least should be taken.

Thank you, Madam.

[RAJYA SABHA]

to the promotion of 2704

prosperity of villages

st gATget AR (AT RA): HIH
fecdt 3mraiw, a7 fdioqme £ aam §
fF 7 @ z@ F1 g W@ TFAT & AR
7 fesiee #<7 I g+ 7 3@ # fafe
¥ g g, wfew @ & enfaw &1 g
wreeE wnafear § fr fag &1 awg &
T FY AN FA7 qfera § 1 7 UF A0
Far g, wrfaT 7 qig s § fF gfiTeax
#y g fear sty faegw A% 8, W
q FrE few7 a8 w47 | AfFA TNFTET
F1 qNE FT waAS Tg & ¥ gH ARG AR
wifgd | il @ fr gu R H 0w
faraar o1 g1 7 ST AV o & o F o F FAA
ar fo¥ oF frai #1903 <@ gT AT @
g | ag qUd fFew &1 qFEr & 41 Y
g3 Fal 1 9" & A IH F R FA
g ar AfFT SRl G’ 99 ¥ g
giar ar AT ¥ & T F1 CF AT
HIETT ) FAT AR AT | WL JF A QAT
g AT fFE S H TR IA A1 QF A
afer w% uF w9 T § X ag ==
AT § AR ST g § =@ A foew
# a1 Jg afer aga ww feew
®q TET g 1 @ AT qdEET A
SIAY FIAT A1 9 F o q A &
T Y AT FEAT W | WfET Fi
& fr arsr w1 & orATA § farar e By
& " IRT fFem &1 g fwaE &7 A
2 THA |

T A8 ¥ T AT AT F foF oy
drr Tifgd 1+ d9w ¥ for wfefad
arfed sftT "@e Y ) see g A
T TAFEAT FT STAT FET & at I9
F qrg @y g2 faadt 99 § 9§ & fag
g9 F W€ gy agy gy afew faseh
w.fgq s @i 1 w1 W =w.fzm
T & qAAT FL UF oq aT AT T7A

W =g )
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g A A W@ g grefee diw AT
W R AR AT L1 @ F o
Wt aga zaam =fzd | at w28 & G
for TFeIT FY ST PR 3 aga
qrET g AfFw s TNFTIT w1 waAa
& f grzeh sefigesss @ aar = fem |
it 2 UAFeET Y qEH F GF § |
QA THA FY (G A A 5T g W@
F AT Ny o | fe=E & g =~
FC AW AT 7 | AP T F A
MU AT waT DR F FH A AA
gHm | agT asr I A FTaE T &I
A9 TH 2T 99 FIW AL FW 1 AT AT
Fg4 F1 AGAT ¥ & [ TAFeaT & Ay
FY ARATRT FET 93N 1 qUT § FH
AL T

" oF a@ a2 ¥ T & fr wde g
2qET FT T | FIST TE T w7 wT
qC AM T OFEAT GG AT @, AW
guay g f& FEw dew) Saww & @
SRR @ widfan # seAw FE g &Y
afisaF oA | od FF A E . 9w
oty agg A fFar § s wfea § s
g fx feadt fed Qo st € 5 #
FI9 ST Saaq Mfow 7 | F ag
¥ AR ER & 1wl AT «ifwe ow
AT UF g Tl g AT F9 FY 3
50 &F A A7 Q1 T Fgr /T ! w4
49 T FHIT TE & STAT 1 1 AW AT
2 5 uF st errsfear & wenfar &1
zq ¥ FI12 odr o T8 & ¥ g gwm
aF f g gFdt 2 | g Farf «rF
3F 3 | wfew F fawr g9 S99 F S
FFT TAT FIAAIT F g% a7 gy 8 |
T =7 g QY FRe ady garer o Srar §
fe gl e gt sfeanss @
gl A T IR FT WEET WY @RT
JST @HT & AT ATAT THAIST g A
FZAC T FFA § | O g ey &
faqrsr 3T #1 Sg@ade & A gEw
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fad e F1 NeFera ToraT 98T, fFFEAT
F EIFW FTT GSq7, FSH F A7 A
T W |, wwwie N =l
FFe o T3 | T R o geE, A
TiHeaT H1 S99 F & fog iR 17
eI #1 AT FTH TS | TEF
FAT FTH TG I THFAT G |

afFer 2 ard e oEr wadr 2 5w
F aww wgn R q am fwms
uF ar gg & fr A &1 9y |aE ¥ AR
fram 1+ AR @aa § 78w g
g wfgr | o Sie & v =w ¥ fom
gd dive =ifga, sxmdw =fed, s wa
wfed, fefed afed | Siava g fF
T | AT FTH AT &1 T & &F A9 | FfFHT
T oY zg N 7 @it 7 ST F7 Fiea
0 ¥ foa wv o F ot 39 T
FIq THT T &3 a1 WY *E gF AL B |

g oo & fagdy ) ka1 I
Tug Tq F fedw § A 98 WA 1 A
gewae & o ¥ § 20 gwer ¥ @RS
g1 F =g fF aae ¥ 9% 93 @ Than
9 A | APRT W gwE § T TE
FZ fF 7@ & saier aE@y o fgegeaa
# faly < ) g2 & Y ag fager a1 g%
2| W W FOS WA AT A1 FEH
T # gt AT &Y g9 A gy A=
foadet & =i w3 & Aag arw AfET
I T ATE AN I T A& W= U
DR & frae grt & S AWE s A
fast ¥ f=lt sefwefomer & qre
ar fafaeee & gr@ a4 oyaw & f&F @)
39 F Fg fF & a1 1 99 F) ATFIIT FT
3T | S TF SR IeA ¥ g war g Qv
ag ggs faq quar g 5 & 3@ # a2 o
FAr § A1 A8 ¢ 9gd faw SR 39 A
aF qg I« @ gex few 3w st
FLA g T AR T ¥ o@T g1 %
[ ] 1 W AU F A9 & fox a
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[t gree sy |

a® ¥ ag feg w3, arg < faw a9,
ey gy ofy | wfwa dre s |y
FLAE gaar AT Fodelt Ay adv 1 @ @A
Trgal § v qf ot faorai € sret o< forge
F1 99 fpurg gaq § 99 AT FT NG
¥t A9 fod & WY € 1 98 OF qOgT
FFAGA(F AT § | AFFA g IgT ST
gaaFe § wfod 3@ X foe 99 Fwe
g ST qF FASAT |

o i § anfaw & ol wga fr fafew
& & A1 | fo% @a & g a1 afeF
g &1 fagrar aai o fF 3 @9 99,
T ax v fega F uF fewd agrdt sty
Gt 39 ¥ fawr mar a1 5 fergeam s
Fai 7Y 931 ! Fog wg fewr oy o fF
fergeam oF Tm ew § AR AT F T
Ty gEr g g, S F S AgY g,
fass ¥ 22 g3 &1 wfd gm adf =3
7z QO et g wgr AT 1 ST A =
T3 AT 39 & oG gaw gail arg
AT § 1 59 ) FIS TIET @er g1 g
ar ggor ag faFT g § sAwmifanfEy
FACAFT &7 | TG ¥ 97 UF gAmiaifed
FAA W1 § o oY g FL A E A ATIT
3 g AT E, g A W EF A
2\ gifE el & aafd y s fram
7.2 fre g, it @ & fae &1 sder
T FRAT &Y, AW g e & AT e |
#iFT FEd § fF aga v qedw gg |
AfFa ag o gafefa ey FedTa ®@
FT & TT &0 I9E T FIS Sead qteq
ALY FT AFA ) @ Gy g fF e
MR ¥ S AT GEy 99 g, wGe
¥ Y SR FT FICAA ST 8 IT AT
EIAET QA FT IGINT R P GRS ¥ &
gTRIfearfeEd amsdas & q%T T
£ WfiT =N @ & {5 97 dFTF W #T
WE | ©@AT H SR W4T FI FTLEIAT

-
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T T A fag # e w1 FIE
S AT AT FAATC FT AV IT § A4 AT
waas | AfFTgw ag W gwwa fF
IFTT UMFea 7 Sq9q FIAT § dT I
¥ f0 q® 9 F F@E & gEr
5T & o= g wifF giEeae ¥ fag
§H F1 IFHT SARAT FA ¥ g qaiA I
FEENT F1 W STAT HLAT GO AT AT
GMFCAT STAT g AT |

qr faa g & § T fEeqEmT w
JAE FE FT THFGT § 96 AN TF 92 |
7% ¢ 5 wfwfafe #acdtam aga §
@ F AL | gAY ATAS wsfeAr @
cerifa &1 f #ar1 iy § wrfaw, @A
T FAG & 1 A A FH A BT AT
FAT §, AYAT geF FAMI & A 3T F
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THE DEPUTY CHAIRMAN : Shri-
mati Paranjpye. We have had one day for
this Resolution and we have more or less
decided that we cannot go on and on.
So, you will be the iast speaker.

SHRI DAHYABHAI V. PATEL : I
have given my name to you.

THE DEPUTY CHAIRMAN : Nobody
was here at 2.30.

SHRI DAHYABHAI V. PATEL : Is it
the rule that we must line up at 2.30 ?

THE DEPUTY CHAIRMAN : Some-
body should be here.

SHRI DAHYABHAI V. PATEL
When my name is not on top, it is very
near the bottom .

THE DEPUTY CHAIRMAN : It is
not a question of top . . .

SHRI DAHYABHAI V. PATEL : My

name is right at the bottom .

THE DEPUTY CHAIRMAN : I called
8ix names, two names from your own party-
It is not my fault. Whether you line up or
not, you have to keep a watch on it.

SHRI DAHYABHAI V. PATEL
There are some people who speak for an
hour and they are allowed. What is this ?
Are we going to continue in this House
in this manner that some people can get
up and use abusive language and some
can go on speaking and those who try to
stick to order are denied ?

SHRI SHEEL BHADRA YAJEE
(Bihar) : But you were not present.

SHRI DAHYABHAI V. PATEL
Where is the rule that I must be present
at that time ? You are not the Chair.

THE DEPUTY CHAIRMAN : If
another two Members were not present,
this Resolution would have finished by
now, Do you know that ?

SHRI DAHYABHAI
There was somebody.

THE DEPUTY CHAIRMAN : Even
the person whom I called was not ready
to speak,

V. PATEL
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BRAHMANANDA PANDA
I have given my name.

SHRI
(Orissa) :

THE DEPUTY CHAIRMAN : Please
sit down, Mrs, Paranjpye,

SHRIMATI SHAKUNTALA
PARANJPYE (Nominated) : Madam, I
heartily support the Resolution moved by
Prof, Ruthnaswamy, Many Members
have said that three-fourths of our popu-
lation lives in the villages and if the rural
conditions of life are not improved and
rapidly improved, there is very little hope
for us. We are not going to progress at all,
The Community Development projects have
now been handed over to the Zila Pari-
shads and they must be seen through by
those bodies with the help of the PWD,
Many projects have been half-finished and
are now in danger of reverting back to the
jungle for want of completion or repairs, I
was very impressed by the two articles
‘Planning Sleeps on its Feet” written by
Shri Lobo Prabhu, 2 Member of the other
House, a very vigilant Member I should
say in his journal the “Insight”’, Tanks
are going into disuse for want of desilting,

roads are languishing for want of con-
necting culverts or causeways, bridges
already  constructed are unusable for

want of approach roads and so on, Thus
the expense incurred on such rural pro-

jects is in grave danger of going waste,
Therefore, a concerted effort by the
panchayats, which are not very rich

bodies, and by the State PWD needs to
be made to see the projects through and
to accomplish new ones, in every State,
In my State also I have seen similar cases
where roads have been constructed w

culverts, Next year you do not find the
roads, I have seen it with my own eyes,

Now, the first need of man is air to
breathe and then water to drink. Thank
heaven, those living in the rural areas
perhaps breathe purer air than we do
in urban areas, but what about drinking
water ? It is a pathetic tale. Prof.
Ruthnaswamy  has pointed out in his
introductory speech that nearly four lakhs
of villages out of five lakhs are without
proper drinking water. It is a crying
shame that after twenty years of indepen-
dence we should have failed in providing
this primary necessity of life. How can
one expect doctors, nurses, teachers and
others to go to rural areas and live under
such conditions ? The top priority pro-
gramme of planning should be the pro-
vision of wholesome  drinking water.



2711 Re diversion of bulk of

Fourth Plan funds

[Shrimati Shakuntala Paranjpye]
Housing, in my opinion, should come next.
Not only would the housing programme
make village life more attractive, but it
would provide employment for the village
folk. It would bring in several other
subsidiary industries which also would
provide more employment. If fact, while
granting permits for the starting of new
industrial ventures, the Government should
lay stress and even offer better terms to
those who propose to start them in the
rural areas. I remember the Barve Study
Group in Maharashtra had advised against
the opening of new industries in the city
of Bombay. If Government adopted
a policy of refusing permits for new ventures
in urban areas and thus force them to go
to rural areas, on the one hand they will
get the credit for providing employment
to several village folk and on the other
hand of gradually getting rid of the slum
nuisance that Is every day increasing in
the big cities with the result that it is a
tremendous eyesore to everybody. Then,
slowly the occupants of these slum areas
will go back to their villages, when they
find that there is work to be had in the
~villages because of the new industries
that might be started. The whole rural
scene will be transformed. Schools,
Thospitals, shops, houses, post offices, banks,
even cinemas will automatically spring
up. After all, how big was Jamshedpur
when it was started, when it came into
being and within a few decades what
has it not achieved ? Even road and rail
communications were opened up because
of it. I have not had the good fortune
to see it, but from all the accounts from
people who visited it and of those who work
there particularly, it seems to be some-
thing to be proud of. If this one strategy
of no more industries, public or private—I
am not saying necessarily private—in
the urban areas, go to the villages, were
developed, the whole scene will be gradually
transformed. This is the message that
was given to us by Mahatma Gandhi.
If this is followed meticulously, the whole
rural scene will be gradually changed

Agricultural development, I am glad
to say, has now fortunately won its own
place in the order of priorities. It has
done so at a tremendous cost, both of
public funds and public misery. At least
now let us hope that the Government
will not take the credit for the two good
seasons we have had, but apply itself
to more and bettler irrigation, provision
of seeds, insecticides and fertilisers at
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the proper time and really bring about
the self-sufficiency in food that we have
been hearing of during all the Plans.
As my friend, Mr. Patil just said tech-
nological assistance will have to be pro-
vided in these villages, so that the village
folk will not have to go miles and miles
to a town or a city in order to get this help.
I would like to point out planning must
never be lopsided.  Just consider the
one-sided planning which took place
regarding health. Schemes for the era-
dication of malaria, small pox, cholera
were introduced. Effective antibiotics and
drugs were administered, with the result
that the death rate was appreciably re-
duced. What happened to the birth
rate ? It remained constant, with the
result that the population increased at a
breath-taking pace. Since independence,
it is no exaggeration to say that we have
increased by twenty crores in numbers.
Supposing we had not, there would have
been no food shortage, very little unem-
ployment. The number of school going
children would have been manageable.
The shortage of teachers, doctors, etc.
would have been very much less and we
would have been a happy country, a
happy society.

I stress again that planning must not
run away in one direction. Even now
when giving all kinds of help regarding
loans, education, housing, medicine, em-
ployment, etc., if disincentives to those
who refuse to shoulder the responsibility
of planning and limiting their families
are not adopted, we are going to be sunk

SHRI DAHYABHAI V. PATEL
Madam, I am very grateful to you for
giving me this opportunity to speak.

THE DEPUTY CHAIRMAN : What
can I do ? If more than eight Members
are absent who have their names here,
it is very difficult for the Chair to carry
on.

SHRI DAHYABHAI V. PATEL

I agree. This is an important motion.
We thought that those who had given
their names would be present. I enquired
from the Secretary. There were several
names. [ came only a few minutes late.
You know I always observe the rules and
co-operate with you. This is a very impor-
tant matter.

THE DEPUTY CHAIRMAN : You
do not take it very lightly. Some Members
come and speak and go away. You do
not do that.
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SHRI DAHYABHAI V. PATEL : I
would like to speak because this is a
very important matter that has come before
the House. I think Prof. Ruthnaswamy
has done a great service by drawing our
attention to this. The hon. Minister in
his reply appeared to be sympathetic.
I am afraid what Government is doing
is not sympathetic. The hon. Minister
according to the proceedings that I looked
over says that all these policies have been
accepted in the Fourth Plan. Are we
going to be alive till the Fourth Plan ?
That is the question. We come to the
House and hear the imprint of the new
policies. The hon. Minister spoke on the
21st of February. Since then we have
seen the Budget and, as I will presently
show you, they bear no imprint at all.
Therefore, I charge the Government of
misleading the House. It was expected
that the Prime Minister would be here
to reply. I am sorry she is not able to
come because she is unwell. I would like
this to be conveyed to the Prime Minister,
and the House and the country should
know ., .

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT) : Let him say what it is
that has not been implemented. I am
here to reply. I shall prove that it has
been done.

SHRI DAHYABHAI V. PATEL
The hon. Minister comes from Bihar,
from Shahabad, and I have had the plea-
sure of looking into that area if it can be
called a pleasure. I would suggest you
take a trip to the villages of Shahabad
and see what is being done. One cannot
sleep or sit in the open at 6 o’clock in the
evening. You are bitten by mosquitoes
all the year round. My friend from Bihar
will confirm this. But he is staying in
Delhi.  Unfortunately for poor Bihar,
. there are four Ministers from Bihar in
“the Central Cabinet : Mr. Bhagat, Mr.
Jagjivan Ram, Mr. Ram Subhag Singh
and one more ; and yet I do not think
there could be a worse district than
Shahabad in the matter of sanitation.

SHRI B. R. BHAGAT : Just to correct
him. In the Evaluation Report of the
Planning Commission, from the agricul-
tural point of view Shahabad  district
is declared as one of the best districts
in the country. The Member does not
know anything. If mosquitoes do like
him very much, 1 cannot help it.
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I am pointing out the condition of the
villages. What is the condition of the
roads ? What is the condition of the
water ? 1 am sure you will not drink
water everywhere wherever you go. You
look at the colour of the water. You will
think twice before you drink the water.
This is what Prof. Ruthnaswamy is trying
to point out.

SHRI B. R. BHAGAT : Again I would
point out that in Shahabad the water is

supposed to be one of the best. He is
saying all wrong things.
SHRI DAHYABHAI V. PATEL

Ministerial water may be different. When
I went for the elections, one night
I happened to be at a place where Shri
Ram Subhag Singh was camping and his
P. A. said, ““There is no room; the Dak
Bangalow is occupied by him; nobody
else will be allowed.” You can under-
stand how the Ministers move about
and what is provided for them. The
Dak Bungalow which has room for four
people is occupied by the staff. Surely
he can get good water from everywhere.
But what is the condition of the people
who live there and how far this policy
is being implemented even in the Budget
that the Finance Minister has given ?
If you look at the Budget, since the hon.
Minister has drawn me into this discussion
and the Budget discussion will come later
on, but briefly I will point out how hollow
this assurance is. What the agriculturists
and the rural peple, of whom he talks
so much, need most for their crops is
fertilizer. That has not been taxed so
far, but it will now be taxed. Agricultural
land also is going to be taxed. This is
the encouragement that is being given
to the rural areas. The Keskar Committee
of the Government of India wanted tax
on petrol and diesel to be removed because
it is a tax on transport and therefore
it makes things difficult for the agriculturist.
They wanted transport to be cheap so
that the agriculturist should get a good
price for his crop. But this is what
this Government has done. This is how
the policies have been implemented ac-
cording to the assurance given by the
Minister. It is well-known that the savings
of the people have been falling every-
where. Where is the  assurance and
what do we see presently here ? On the
other hand I want to point out something
regarding a place in Gujarat from where
1 come. It was infested by dacoits and
people could not go on cart roads. But

Eid
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by co-operation, by the co-operation that
.a retired engineer gave the place has
been built up as a site for education and
industry together, which is a sight worth
seeing. But what has been this Govern-
ment’s attitude to it ? No help. Even
when the university was built up, Govern-
ment said, ‘“‘we have got no money to
give you’’. It was only when I took Mr.
C. D. Deshmukh, then Chairman of the
University Grants Commission, to see
the place he said, “It is my misfourtune
that nobody brought me here earlier
when I was Finance Minister. This 1s
what we want in this country. I would
have given you all the money that you
wanted.”” And he was glad to give a
large sum of money to that umversity.
That was about the time when I came to
this House. That university is doing well.
Why ? Because ultimately some peopl.e
went to the rural area and built up_this
area according to the ideas of Gandhiji.
They were encouraged by my father.
My father asked them to go there “because
this is what we must do if we want to
build up India”. Somebody read that
Gandhiji said that we must go to the
villages. Here is a place where 1t 18
done. What has Government been doing ?
I just told you what is coming in the new
Budget. That is the encouragement that
is forthcoming. I do not see any mention
about where people have done anything
like that, where there is a collective effort
of this type even as a co-operative society.
This was built on the basis of a co-operative
.effort, this university. The industries
are run by co-operative societies. Govern-
ment has not come forward to give any
-encouragement. They have hardly ever
said a good word. This Government
hardly ever says a good word to anybody
unfortunately.  That is the quality we
have lost. We have become so poor
and beggarly and miserly that we have
lost all sense of saying good words. We
have become miserly in saying even
thanks to something good done to us.
Unfortunately that is the situation which
we are in, Where is improvement of
the status of villages when we do not
enourage education, when we put more
taxes on villages, when we do not give
roads to people ? It is a pity that the
condition of agriculture and education
in these two large States, Uttar Pradesh
and Bihar, is so poor. I have seen it in
Bombay. I have seen it in the South.
There is a regular aggressive—if I may
say so, in some places ; in some places

|

|

f

[RAJYA SABHA]

to the promotion of 2716

prosperity of villages

not so aggressive—adult education pro-
gramme. In some places it is slow,
I would like to see it aggressive every-
where, but it is totally absent in these
two places. Why ? Because they have
got such a bias or they are not encouraged
properly. Hindi, Hindi, Hindi. “We
will learn Hindi only. We will not learn
anything else.”” I agree that Hindi should
be taught. I have no quarrel with it.
But Hindi should be taught to everybody
so that there is no illiterate person left.
If after 20 years of freedom we have been
only able to make 25 per cent of our
people literate, does it not mean that
the Resolution that the hon. Mr. Ruth-
naswamy has brought forward needs to
be....

SHRI M. RUTHNASWAMY (Tamil
Nadu) : Ten per cent in U.P. and Bihar.

SHRI DAHYABHAI V. PATEL
They should go and convert more people
to literacy than talking for hours and
hours, not observing the rule. If you
had devoted more time to literacy, per-
haps that would have been more useful
and more constructive. Don’t you agree,
Madam ?

B "l t N .

THE DEPUTY CHAIRMAN :

He is giving you advice.

s TRAAN (I R’A) : G 3§,

SRR
SHRI DAHYABHAI V. PATEL
He agrees with me.
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SHRI DAHYABHAI V. PATEL
Why is it so backward in agriculture
and why is it that now, years after other
countries have gone ahead, we are thinking
of it ? And we are calling it the Green
Revolution. I have been telling this
Government again and again that agri-
culture is going ahead in other countries.
Some people get allergic when I mention
Taiwan. But there are some other countries
also. The Rockefeller Foundation offered
us a total grant of a rice research station.
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Prime Minister Nehru said, we do not
need it. We have got enough rice in
this country.

So, this has gone to the Phillipines.
And from one centre they have now a rice
research centre in every province, and
that has helped the villagers there to
increase their production of rice. Our
Government buys what is their favourite
IR-18 or IR-183, I do not know what...

AN HON. MEMBER : IR-8.

SHRI DAHYABHAI V. PATEL
IR-8 rice seed is being brought from
there, and also Taichung rice is being
brought ; from that centre which we
would have developed here, the Govern-
ment is buying rice. We are always
three or four years behind the research
that we should have carried on. 1 have
no objection if such things come from
Russia. Anything good coming from
any country I am willing to take. If
rice research and agricultural knowledge
that is going to help the agricultural
people, the village people, of this country
is available, I would be only too glad to
have it here. But I am afraid it is exactly
the opposite. The friends of Russia,
like Mr. Krishna Menon, have tried to
block our progress. Instead of green
revolution, what is coming upon is the
red revolution. None of us are so blind
as not to see it—what has happened in
West Bengal is very obvious. Lenin said
many years ago that the road to Paris
is through Shanghai and Calcutta. And
in this very House I asked Prime Minister
Nehru, *“With your blessings or acquie-
scence, the Communists have taken Shan-
ghai. Are you going to give them West
Bengal ?’ If he has not, his daughter
has given, and this is going to be the state

of our country. In thatsituation, where
is our village and where is our....
SHRI BHUPESH GUPTA (West

Bengal) : It is very unfair to cast a reflec-
tion on the daughter because the daughter
wanted not to give, but we have taken it
in spite of the daughter.

THE DEPUTY CHAIRMAN
Anyway, Mr. Dahyabhai Patel is going
to stop it.

SHRI DAHYABHAI V. PATEL :

1 did not say that I was going to stop it.
But I would ask everybody to educate
and tell the people of this country that this
is the wrong way, that this is not the right
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way. Whether the daughter has given
it or not, I do not know. But the way
in which the affair of the Congress Farty
has been managed is such that it is like
spreading the 1ed carpet for them. The
Congress Party has spread the red carpet
for the Communists to walk over every-

where. (Interruptions)  Through these
interruptions  they are disturbing me

Madam. ) s

So, T would like the people and the
Members of this House to really see in
the Budget proposals that the Finance
Minister has formulated, whether the
assurance of Mr. Bhagat is carried out.
Mz, Bhagat gave us a very nice assurance.
On the face of it, perhaps we would not
have even pressed the amendment or
the Resoultion. But I do not see it trans-
lated into any practical terms in the Budget
that came eight days afterwards.

_ About planning, Mr. Bhagat has been
in one Ministry or the other all the time.
We have bzen hearing of planning for
the last so many years. What has the
Planning Commission done ?

As far as my State of Gujarat is concer-
ned, the Planning Commission has blocked
the progress of Gujarat, I say, practically
every time. I repeated the case of the
fertiliser project at Mithapur where we
are losing a lakh of rupees every hour,
where we are losing Rs. 25 lakhs every
day. We are losing Rs. 25 lakhs every
day because of the vacillation and inde-
cision of the Planning Commission. I
do not know what is happening. The
Prime Minister herself went and saw it
and said that such projects should be
encouraged. But what is happening after
that, nobody knows. And perhaps that
is the case of other projects also. I think
there are half a dozen fertiliser pirojects
with the Planning Commission awaiting
sanction. What about our poor villagers ?
Unless you give them inputs for agriculture,
unless you give them tools, what can the
poor villagers do ? We talk of famine,
we talk of famine in Bihar where water
is only 25 or 3o feet deep, and the farmer
looks at the power line going above.
He does not get a pump. Who is going
to give him the pump ? This is what I
asked in that Famine Relief Committee.
I have repeated it also in this House.
Is the Government machinery being im-
proved in any way so that the poor agricul-
turist could get a pump to draw the water
out, so that he can get power to run the
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pump, so that the poor agriculturist
could get some fertiliser and good seed,
so that he can add a little money to his
pocket or build a decent house ? I am
afraid, I will not be able to describe
the condition of the villagers, the condition
of the houses where they live. T think
a few lady Members are going to speak
about them. I would invite them to go
and see the conditions in Bihar in the rural
areas. The poor women have no separate
set of clothes to wear. Inside the house
they use one and when one has to go
out, they use the saree by turn. This
is the shameful and disgraceful condition
of our people that this Gongress Govern-
ment boasts of, and they say that they are
improving the condition of the villagers.
I am sure that my friends who come from
Bihar, who come from villages, will corro-
borate what I have said. (Interruptions,)
What my friend here says is correct.
The Ministers are improving their con-
ditions, no doubt. But God help the
villagers.

THE DEPUTY CHAIRMAN : Mis.
Mangladevi Talwar.

Under the Rules of Procedure, only
15 minutes are allowed to each speaker.
We must observe it.

SHRI DAHYABHAI V. PATEL
Then why do you allow one hour for
some speakers ? Only yesterday it was
allowed, one hour. Ladies should l_)e
allowed more time. This is a subject in
which ladies are very much interested.

THE DEPUTY CHAIRMAN : Ladies
do not talk much.

DR. (MRS,) MANGLADEVI TAL-
WAR (Rajasthan) : I join others in con-
gratulating Prof. Ruthnaswamy on bring-
ing such an important Resolution before
this August House. There 1s no doubt
that the bulk of the population of our
country lives in villages and education,
housing, medical relief and other program-
mes of prosperity and progress are very
important for the people who live in
villages. I would like to draw your attention
to the construction of drinking water wells
and construction of houses. This applies
to the whole of India. Particularly in
Rajasthan, the scarcity of drinking water
is so bad that people are just thirsting for
water. The State Government is doing
its best to provide water through wells
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for drinking purposes. But I would request
the Centre to pay more attention to that
area and take up the Rajasthan Canal
Project. Let it not depend upon the re-
sources of the State Government, let
the Central Government take it up entirely
in the Fourth Five Year Plan and develop
it. It will give water to the thirsty people
aud to the thirsty lands. Farmers will be
able to grow more food, they will be able
to supply foodgrains not only to Rajasthan
but to the otber areas as well.

The other item to which I would like
them to pay more attention and allot
more funds, is the welfare of children
because children are the future citizens
of our country. We have lived our lives
in whatever way that we have been able
to live, but we have to see to the future
generations that they grow up into useful
citizens and they do their best for the
benefit of the community, for the progress
of the country and for the secular and other
ideals that we want to inculcate in our
citizens. Madam, there are children
who have no food; they do not have
enough food, they do not have enough
clothes, they do not have education.
The Directive Principles in our Consti-
tution have directed us that the education
of our children should be free and com-
pulsory up to the age of 14 years ; now
it has been reduced to 11 years. I would
like to know in how many States this is
happening. Even in the most advanced
States, at the primary school stage only
78 per cent of the children of school-
going age have been covered. The children
are not able to go to School. In my
own State, the State Government has made
it compulsory and free. But the rural
children are not able to take advantage
of it for two reasons ; first, they have
to work to earn their living and secondly,
perhaps they are not socially conscious
of going to school. Motivation is required
in this and as my previous speaker has
said, the problems would have been much
less in all directions if we had paid more
attention to our population control pro-
gramme some¢ vyears back.  Therefore,
that programme has now to be stepped
up. It bas to be taken to the villages ;
it has to be taken to areas which aie
over populated ; and it has to be taken
to the population that is not healthy,
that is not able to look after itself, leave
alone looking after their children. There-
fore, the programme of population control
is very important and it should be taken
to the villages, to the rural people by all
means that is available to us.
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Then I come to adult education. Our
illiteracy rate is very high. Even in
smaller countries like Cuba and Iran,
though Iran is not so small a country,
they have been able to make their people
literate up to 78 per cent of their popula-
tion. We should take lessons from them.
We should devote more time, more
attention to this matter. Voluntary
organisations also should come forward
and our Centre should pay more attention
to it so that they can make our people
literate in whatever way that is possible
in the villages.

[Tae Vice-CuairMaN (SHRI AKBAR
Art Kuan) in the Chair]

It is th= village population thatis impor-
tant because we are a democratic country
and our democracy cannot go on working
if the people who are participating in it
are not literate, not educated, not conscious
of their rights and privileges and at the
sams time, their duties to themselves and
to the community and the country. There-
fore, Sir, I emphasise that the Centre
should pay more attention to the spread
of literacy.

Now, cottage industry is the backbone
of the villagers. As you know, the greater
part of the population do not own land ;
they are partially employed, they are
under-employed and they work only for
a few months in a year. For the rest
of the time, they have no work. There-
fore, there should be an industry which
they can run in their own homes. Or
several people can engage themselves
in a cottage industry and thus be employed
with advantage at the time they are
not employed on their fields. They
could thus be given part-time cmploy-
ment and that will supplement their
incoms and thus their lot could be bettered.

The co-operatives also should be deve-
loped. More attention should be paid to
the service co-operatives, co-operatives
that could help them to market their
produce. This is very important, Sir,
and I urge upon the Government to pay
more attention to it.

Then coming to the question of housing,
sanitation and medical relief, of course,
ths State Governments in their own
States are doing some work in this direction.
Sanitation in the villages is very important.
It is a social problem bzcause they have
to be educated on the importance of sani-
tation. At the same time, the right type
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of wells and the right type of conveniences
have to be provided in the villages so
that their homes are clean and their sur-
roundings are not dirty. The. place round
about the wells should be clean so that
whatever little water they get is not
polluted.  They should also have the
motivation in this direction. For instance
in some villages the people have the very
unclean habit of discharging excreta nearby
their houses. That has to be corrected.
Gandhiji has advocated and taught
us how to look after the cleanliness of the
villages. I think if we take to those ideas
and those practices, the villages would be
much cleaner places for the people to
live in and the air also would be clean
for them to breathe.

With these few words, I strongly support
the Resolution moved by Mr. Ruthna-
swamy.

.SHRI ~ BHUPESH GUPTA : Mr.
Vice-Chairman, we have had a discussion
on this. T move :

*“That the question be now put.”

~ We did not speak so that more resolu-
tions can be taken up. -

_ You know, we have not spoken. Some-
times we do such things. Let Mr. Ruth-
naswamy reply.

SHRI C. D. PANDE (Uttar Pradesh) :
Mr. Vice-Chairman, let me have a few

minutes. Then Mr. Ruthnaswamy may
speak.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : There are a

number of speakers. If I allow you, others
also would like to speak.

SHRI RAJNARAIN : No quorum.

(The quorum-bell was then rung.)
THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Now there is
quorum.

SHRI MULKA GOVINDA REDDY
(Myso.re) : Mr. Vice-Chairman, there is
sense in what Mr. Bhupesh Gupta says.
We should devise a method for allotting
some time for each Resolution. Otherwise
one Resolution goes on for three weeks
and the others get scuttled. This is not
proper.  We should make some airange-
ment with regard to the time to be given
for each Resolution hereafter.
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THE VICE-CHAIRMAN (SHRI| agriculture failed because of want of roads.

AKBAR ALI KHAN) : I think if the
House can come to some agreement
regarding this, I can call the mover to
reply.

Now, is it the pleasure of the House that

I call the mover to reply ? Should we
accept the closure ?

HON. MEMBERS : Yes.
THE  VICE-CHAIRMAN

AKBAR ALI KHAN)
Ruthnaswamy.

(SHRI
: All right. Mr.

SHRI M. RUTHNASWAMY Mr.
Vice-Chairman, it is rarc and refreshing
experience for a Member of this group
to find such a unanimous acceplance of
the Resolution moved by a Member of
this group. I am not surprised at the
unanimity of agreement for the vast
majority of Members of this House come
through rural areas and, therefore, it
is nothing surprising that they should give
such ready and unanimous acceptance
to my Resolution. One or two speakers
were rather critical. Take, for instance,
that angry young man in a hurry, Mr.
Mohan Dlaria ; he said that it is rather
surprising that a Member of the Swatan-
tra Party should think of speaking on
planning. I am afraid his knowledge
is not up to date because it is not that the
Swalantra  Party is against planning,
butitis against the wrong kind of planning.
It is against the wioag kind of priorities
that the Congress Government is giving.
The Swatantra Party has a plan of it
own with priorities given to such things
as are contained in this Resolution. [
am espscially glad that certain Members

emphasised  the importance of roads
as being absolutely important for cthe
d=velopment of agriculture. It is the

roads the village roads connecting the
villages and the farms with the nearest
market town that will lift agriculture from
the subsistence stage in which it is stag-
nating to the markedng stage. Itis only
when the producer, when the [armer,
is able to take his produce himself to
the nearest market, that he will be able
to get the be,t possible price whereas
without village roads he is at the mercy
of the middleman who buys the produce
of the farmer, not as the farmer may get,
but as the middlemen wishes at the price
of the middleman. A recent expert report
on the package system has gven the
opinion that even our plans, our package
plans in regard to the developinent of

What is the use of these package plans,
these fertilisers and other inputs that
are put into our fields for the produce to
increase, if that produce is not taken
to the nearest market to be sold at the
best possible price ? What I want is
that the whole outlook of the planners,
the whole outlook of the Government,
should tutn from towns and from high
class industiies, heavy industries, to the
villages. It is mere common sense. The
vast majority of our population is in the
villages. You increase the prosperity of
the villages and the village people and
you will increase the prosperity of the
country. One rupee per month  of
additional income to the village popula-
tion will give you a hundied crore of rupees,
and five rupees a month will give you
five hundred crores a year which will
finance most of the plans and policies
that Government favours. People talk
of the great gulf between the rich and the
poor in India. But the real gulf is
between the villages and the towns.
The urban population gets richer. The
urban population gets all the amenities
of life, all the conveniences and all the
facilities of civilised life while the villages
are slagnating in the old conditions in
which they are. The vast majority of
our poor people are in the villages. The
real gulf is between the villages and the
towns, not between the iich and the
poor. So, if this gulf is to be bridged
we must increase the prosperity of our
villages. Not much additional finance
is required because, as I cited the example
of a social worker from Calcutta, in the
villages the villagers are willing to offer
cheir labour in regard to building roads,
in regard to rebuilding aud reconstruction
of their houses. The materials are there.
The sand is there. The~ stone is there.
The brick kilns can b: built there, and
the labsur of the villagers is available,
All that is wanted is wise and sound
leadership  from the Government, and
that is what our poor villages lack. All
that is wanted is that if not a bulk of the
funds, at least 25 per cent more of what
is now allotted in the Fourth Plan should
be diverted to the villages for building
roads, the reconstruction of houses,
digging of drinking water wells, the pro-
vision of village industries. I do not want
urban industries be transferred to the
villages. I want village industries, those
traditional industries, to be developed,
to be modernised. Take, for instance,
stone-cutting; it has got modern tools
which are edged with diamond and
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these are fast-cutting tools.  Similarly, | that will be before the House.” Well,

our carts can be provided with rubber
tyres. QOur country carts can be provided
with springs. It iz this modernisation
of industries that I want in certain well-
chosen centres like the panchayat union
sites. It is the modernisation and the
improvement of our village industries
that T want. I do not want high-class
industries like those that are developed
in our industrial estates to be transferred
to the villages. I do not want them to
be transferred to the villages. I de not
want our villages to be urbanised. I
do not want our villages to become slums
and cheris that we have in our towns.
I want our villages to be improved so
that the rural population of the country
can be...

DR. B. N. ANTANI (Gujarat)
They say your party doesnot want plan-
ning.

SHRI M. RUTHNASWAMY : That
is why I said my party wants planning,
but the right kind of planning. the right
kind of priorities.

As regards the reply of the Minister,
! must say for 2 Minister who has been
in charge of planning for years it is the
most diappointing reply, a reply that
would have been satisfying if 1t had
contained facts and figures as against the
figures that I quoted in regard to roads,
m regard to drinking water wells, in
regard to houses that are to be recons-
tructed. He did not quote a single figure.
This is perhaps because he was commi-
ssioned to reply at the last moment.
1t is a great disappointment to me and
to the House that the Prime Minister
who is the Minister of Planning, was
not able on the first day and is not able
today to come on account of illness.
That is the misfortune of this Resolution
of mine. But I will remind the Minister
of his reply the other day and of the words
with which he concluded his reply : “So
all these policies”—by policies he meant
policies that I have advocated in this
Resolution—‘‘have been accepted and the
Fourth Plan that will come before this
House will bear the imprint of these
policies,”—namely, all these suggestions
for you canunot call them policies because
policies come from the Government, not
from private Members—“Therefore”, the
Minister went on to say, ‘‘the o%jectives
that the honourable Member has in
mind are sound and are being pursued
through different plans and will be follo-
wed up and intensified in the new plan

when the time comes, I wil] hold the
Minister to these words and ask him
how far these words have been justified
in the formulation of the Fourth Five
Year Plan.

With these words, Mr. Vice-Chairman,
I commend the Resolution to this House.
I donot want to press it to a division because
even if it i3 pressed to division, it will be
only a recommendation to the Govern-
ment. But I am glad that I have been
able through this Resolution to concen-
trate the attention of the House, the
attention of Parliament and the attention
of the public on this crying need of the
villages and the village population. It
is to the villages that we must look for
our prosperity. It is to the village popula-
tion that we must look for our strength,
for our internal strength, for our internal
security, for our internal prosperity. With
the villages rises and falls the fate of our
country.

SHRI M. M. DHARIA (Maharashtra) :
As Prof. Ruthnaswamy has rightly brought
before the country his views, and as you
might have observed, since almost the
entire House shares his feelings, I may
request Prof. Ruthnaswamy not to press
his Resolution, but to withdraw it.

4 P M
THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : He has said

that in view of the assurances given by
the Minister who replied, he is prepared
to withdraw. There are two amendments,
one by Mr. Chandra Shekhar and another
by Mr. Das.

SHRI K. CHANDRASEKHARAN
(Kerala) : When the Resolution itself
is being withdrawn, I have no leg to
stand upon.

i ywarE - gy fme s
FT XTI Fdl K7 T4T | gl T3 Tal $al
& ga f\éﬁ'@'ﬁ W%% | Hews not with-

drawing. He is not accepting the amend-
ment.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Are you with-
drawing it ? -

SHRI M. RUTHNASWAMY . I
am not pressing it to a division.
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arfed |

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Let me be clear.
Prof. Ruthnaswamy. You are not pressing

for a divisson. Would you like this to be
put to vote ?

SHRI
Why not ?

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) I am asking
him.

M. RUTHNASWAMY

) TRTREW : =W, FY carEe A®
ITET & | FEd W4T A I AT (S
F 9 qAFT§ | AT T 98 T F¢ faan
“@ T mEw g fager’ SEE W W
T wE

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) . No Please
hsten to me. You please sit down He
said 1n his concluding remarks that he
did not want to press the Resolution

SHRI RAJNARAIN . It does not
mean that he wants to withdraw 1t. I
also understand 1t. You have msunder-
staod. You have no business to say like
this.

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) . I think I can

o TRARTN : A A9y faTerEgET
W*WTWE That the chair should
behave FTT HY T T A& Fgr « f27
f& srEm i fea & fF gw fagsr #X
A1 St {5 ggW @Y Fg g | 9 e Ay
Sfrza ¥ o7 72 waT =1 AfawT d fr A
T TG R AT A X | wT A FaA
I FT fgwT Y & | AT A WEA Y
A g 1 s 7 fagsy o #vT 9§ |9
Y g fediaw A A AL IR § )

SHRI M M DHARIA I entirely
agree with the pomnt of order raised by
Shri Rzjnarain that 1t 1s for the Mover
to say that he would like to withdraw

[RAJYA SABHA]
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and it is for the House to allow or not but
I resent and I do protest against the re-
marks of my friend Shri Rajnaram.

SHRI RAJNARAIN : I do resent
the behaviour of the Chair. ¥ ¥AT &
fagfaas 93 aga sam@r fage s@rg |
TgFE qOFT

it TR0 uWo miftm : 9w FAX @e¢
Rusgsw A9 gz afgm, afew
UAFATUIATHT TS @I € ...

s TRAREW : gX WA & fF 3%

F @ g9 9T Wgd aifer S &
TE A3 g

SHRI M. M. DHARIJIA : T am not
yielding

SHRI RAJNARAIN I am also not
yielding

SHRI M. M. DHARIA : He said,
‘The Chairman should behave’.  The

Chairman has been behaving very properly,
only he should behave properly.

SHR1I RAJNARAIN . I can disagree
with the Charr ZIHIRH FIS T

AT AR AT AT E |
SHRI  PITAMBER  DAS (Uttar
Pradesh) I would like to make a sub-

mission. The usual procedure would be
that amendment should be veoted first
and when they have been accepted or
rejected, then the Resolution should come
for voting At that time the question
of withdrawal might arse. If you think
proper, we may follow the usual practice,
that the amendment be put to vote first
and then the Resolution as amended o

onigmal, not before that
THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) . I assure the

House that I try to do as best as I can
I may commit mustakes but I try to do
as best as I can and as long as I am here,
I do not make any distinction between
the Opposition and the Congress Party.
That has been my honest and earnest
effort As there are two amendments,
I would ask Mr Chandrasekharan whether
he is pressing his amendment,

SHRI K CHANDRASEKHARAN
I press my amendment
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THE  VICE-CHAIRMAN (SHRI Siddalingaya, Shri T. ’ o
AKBAR ALI KHAN) : The question |  Vidyawati Chaturvedi, Shrimati
is _ Yajee, Shri Sheel Bhadra
“That at the end of the Resolution . i
the following be added, namely : The motion was negatived, e

‘and also the opening of Health-cum-
Child Welfare-cum-Maternity Centres
and Family Planning Unitsin villages
or for groups of villages.’ ™

(The House divided)

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Ayes—g ; Noes—
27.

AYES—g

Basu, Shri Chitta

Chandrasekharan, Shri K.

Gupta, Shri Bhupesh

Mani, Shri A. D.

Menon, Shri Balachandra

Rajnarain, Shri .

Reddy, Shri Mulka Govinda

Sarla Bhadauria, Shrimati

Shakuntala Paranjpye, Shrimati

NOES—a27y -

Ansari, Shri Hayatullah

Baharul Islam, Shri -

Bhargava, Shri M. P.

Chandra Shekhar, Shri

Dharia, Shri M. M.

Guyjral, Shri I. K.

Kemparaj, Shri B. T.

Lalitha (Rajagopalan), Shrimati

Mallikarjunudu, Shri K. P.

Mangladevi Talwar, Dr. (Mrs.)

Maniben Vallabhbhai Patel, Kumari

Methta, Shri Om

Mitra, Shri P. C.

Patel, Shri Sundar Mani

Patil Shri G. R.

Punnaiah, Shri Kota

Purkayastha, Shri M.

Ruthnaswamy, Shri M.

Sahai, Shri Ram

Salig Ram, Dr.

Satyavati Dang, Shrimati

Savnekar, Shri B. S.

Shah, Shri K. K.

Shanta Vasisht, Kumari
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THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Now there is the
amendment by Mr, Banka Behary Das.
He is not here. I put it to vote. The
question is

“That at the end of the Resolution
the following be added, namely :

‘and this House is further of the
opinion that measure should be taken
in the Fourth Five-Year Plan to break
the monoploy in the economy, to
abolish feudalism of all sorts, to
promote  regional balance, and
to create an atmosphere of egali-
arianism in the administation.”’

The motion was negatived,

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Now I come to
the Resoultion of Professor Ruthna-
swamy.

SHRI M. RUTHNASWAMY : 1
am not pressing it. I beg leave to with-
draw my Resolution.

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Is it the pleasure
of the House that leave be granted to
Shri M. Ruthnaswamy to withdraw
his Resolution ?

SHRI RAJNARAIN : No, Sir.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : I mew put the
Resolution to the House.

SHRI M. P. BHARGAVA (Uttar
Pradesh) : The Resolution need not be
put to vote. What is to be put to vote is
whether the House is giving him leave to
withdraw his Resolution.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : No, the Reso-
lution has to be put to vote because there
was a dissenting voice to leave being
granted to the mover of the Resolution
to withdraw his Resolution. So the Reso-
lution has to be put to vote and I put it
now. The question is :

“This House is of opinion that
Government should modify the Fourth
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Five Year Plan so as to devote the bulk
of the funds available to the promotion
of the prosperity of the villages and
the village population of India by
providing for the rapid promotion of
literacy among them, the building of
rural roads connecting the villages and
the farms with the nearest town or
market, the sinking of drinking water
wells, the construction and reconstruc-
tion of houses, the promotion of cottage
and rural industries providing employ-
ment for the millions of unemployed
and underemployed of the villages
of India, and the improvement of the
organisation of agriculture and methods
of agriculture aiming at the progress
of the economic position of the village
population of the country.”

(The House divided)

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Ayes—i4;
Noes—=27.

AYES—14

Basu, Shri Chitta

Chandrasekharan, Shri K,

Gupta, Shri Bhupesh

Menon, Shri Balachandra '

Menon, Shri C. Achutha

Patel, Shri Sundar Mani

Purkayashtha, Shri M,

Rajnarain, Shri

Ramiah, Dr, K.

Reddy, Shri Mulka Govinda

Sarla Bhadauria, Shrimati

Shakuntala Paranjpye, Shrimati

Somasundaram, Shri G. P.

Vjllalan, Shri Thillai
NOES—27

Angari, Shri Hayatullah

Baharul Islam, Shri

Chau 'ra Shekhar, Shri

Gujral, Shri I. K.

Kemparaj, Shri B, T.

Kollur, Shri M. L.

Lal'tha (Rajagopolan), Shrimati

Mallikarjunudu, Shri K. P.

Mangladevi Talwar, Dr. (Mrs.)

Maniben Vallabhbhai Patel, Kumari

Mehta, Shri Om

[RAJYA SABHA)
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Dimocrat ¢ Republic

Mitra, Shri P. C. .
Panda, Shri Brahmananda -
Patel, Shri T. K. ’
Patil, Shri G. R. . -
Punnaiah, Shri Kota

Sahai, Shri Ram

Salig Ram, Dr.

Satyavati Dang, Shrimati

Savnekar, Shri B. S.

Shah, Shri K. K.

Shanta Vasisht, Kumari
Siddalingaya, Shri T.

Upadhyaya, Shri S. D,

Varma, Shri C. L.

Vidyawati Chaturvedi, Shrimati
Yajee, Shri Sheel Bhadra

The motio.. was regatived,
THE  VICE-CHAIRMAN

AKBAR ALI KHAN) :
the next item.

(SHRI
Now we go to

RESOLUTION RE GIVING FULL
DIPLOMATIC RECOGNITION
TO THE GERMAN DEMO-
CRATIC REPUBLIC

BHUPESH GUPTA (West
¢ Sir, I beg to move

SHRI
Bengal)

“That this House is of opinion that
the German  Democratic Republic
should be given full diplomatic reco-
gnition by India without further delay.”

Mr. Vice-Chairman, the division has
done me one good thing. Some hon.
Members are present in the House ;
otherwise they would not have been
here. I hope they will continue to remain
in the House because 1 bring forward
this Resolution not in any partisan spirit,
not with the idea of any acrimony or
entering into needless controversy with
the Government of India over a matter
relating to our foreign policy and also
our policy in international affairs. I
ask for the recognition of the German
Democratic  Republic on the basis of
the accepted foreign policy of our country,
thc policy of peace, non-alignment and
what is sometimes called neutrality. 1
also demand the recognition of the GDR
in deference to the directive principles of
our Constitution wherein it is stated
what should be our aim in world affairs.



